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passed by the Lok Sabha at its 
sitting held on the 14th March, 
1961, and transmitted to the Rajya 
Sabha for its recommendations 
and to state that this House had 
no recommendations to make to 
the Lok Sabha in regard to the 
said Bill." 

CORRECTION OF ANSWER TO 
STARRED QUESTION NO. 45 

The Minister of Health (Shri Kar-
markar): In the reply to the Starred 
Question No. 45 answered by me on 
the 16th February, 1961, I had stated 
that "we have circularised the State 
Governments offering six in the first 
instance and that we were awaiting 
their reaction." The correct position 
is that the question is still under con-
sideration. 

In reply to a further question b)' 
Shri Chandra Shankar as to whether 
the Avurveda students of Indian Uni-
versity get admission in foreign uni-
versities I had replied that there is 
a reciprocal arrangement for recogni-
~dn  degress. The position is that some 
students of Ayurveda get admission in 
foreign universities. The reciprocal 
arrangement does not, however, in-
clude degrecs in Ayurveda. 

I apologise for the inconvenience 
caused to the House. 

GOVERNMENT BUSINESS FOR 
FOLLOWING WEEK 

The Minister of Parliamentary 
Affairs (Shri Satya Narayan Sinha): 
With your permission, Sir, I rise to 
announce that in accordance with the 
order of discussion and voting of 
Demands for Grants announced by me 
on the 15th March, 1961, Government 
Business for the week commencing 
20th March will consist of discussIon 
and voting of Demands for Grants In 
respect of the-

(1) MInistry of Education. 

(2) Ministry of Health. 

(3) Ministry of Scientific Re-
seareh and Cultural Mairs. 

(4) Ministry of Information and 
Broadcasting. 

(5) Ministry of Law. 

(6) Ministry of Home Affairs. 

(7) Ministry of Works, Housin, 
& Supply. 

2~22 hrs. 

CENTRAL BtIDGET-=GENERAL 
DISCUSSION-contd. 

Mr. Speaker: The House will now 
proceed with the general discussion of 
the General Budget. Shri R. S. Tiwari 
was in possession of the House. He 
took three minutes. 

Shri Braj Raj Singh (Firozabad): 
May we know at what time the Fin-
ancc Minister will reply? 

Mr. Speaker: We must conclude 
this debate by 3-30. After ,that for 
two and a half hours we will have 
Private Members' business. The 
House will go on till six o'clock. to-
day. 

The Minister of Finance (Shrl 
Morarji Desai): Sir, it will have to end 
before 3-30 because the Vote on 
Account and the Appropriation Bill 
have also to be disposed of. Therefore, 
if it ends at 3-15 it would be better, 
and I may be allowed to reply at 1-45. 

Mr. Speaker: Very well, a small 
margin will be provided. Yes, Shri 
R. S. Tiwari. Hon. Members will take 
ten minutes each. It was agreed to 
yesterday. 
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Shri Kodiyan (Quilon-Reserved-
Sch. Castes): I 11<; \ l' many points to 
deal with, but since the time at 
my disposal is short, I shall only 
touch upon two points. The first 
point that I wish to refer to is the 
question of foreign collaboration. 
Since I have no time to go into the 
details, I wish to point out only the 
new shift of policy that have come 
into being with rcgard to this parti-
cular question, 

I want to draw the attention of thii 
House to an article written by Mr. 
Josscleyn Henessy, who was for-
merly the Director of Public Informa-
tion in thc former British Govern-
ment of India. Writing under the 
caption 'Indo-British financial co-
operation' in the Calcutta Srtatemaft'. 
Supplement on the Royal Visit, he 
says; 

"In the 77 new collaborative 
ventures, licensed since 1956-57 
requiring new capital issues in 
India, three of the foreign firms 
were allowed to establish wholly 
foreign-owned subsidiaries and Zi 
were allowed to take between 10 
to 88 per cent of t!ae total capital 
in the new enterprises .... 
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Mr. Hennessy has particular cause for 
satisfaction because 

"out of these 77 collaborative 
ventures mentioned above, the UK 
led with no fewer than 31 (more 
than 40 per cent)." 

Then, I wish to refer to certain new 
developments which indicate a further 
liberalisation of Government's policy 
with regard to private foreign capi-
tal. It is reported that: 

"The West Bengal Government 
has decided to set up a Rs. 25 
crores fertiliser factory in Durga-
pur, which will be erected and 
operated in callaboration with a 
consortium of a number of US 
firms. This consortium will hold 
the controlling shares of 51 per 
cent of the paid-up capital. The 
Stat.e Government is stated to have 
been given the option to purchase 
'2 per cent of the shares held by 
the consortium after about ten 
years of operation so that it can 
becomp. the major partner. This 
is perhaps for the flrst time in 
free India that the State has en-
tered into collaboration as the 
junior partner with foreign firms.". 

I want to know whether it is the 
policy of the Government of India to 
permit the State Governments to 
enter into collaboration with foreign 
companies for starting industries here. 
I also want to know whether the West 
Bengal Government have got the 
permission of the Central Government 
to enter into such an agreement with 
1bese US firms. 

Another new development that we 
can see is in the oil industry. It was 
declared by Government that explo-
ration of oil in India would be reser-
ved exclusively for the public sector. 
But, now, we see that Government 
have invited foreign oil monopolies 
10 participate in the exploration of 
oil in this eountry. The pressure is 
10 Jre&t that even our Minister for 
¥ines and Oil who hu 10 IOD, _ec-

tively rebuft'ed every attempt on the 
part of the foreign oil companies to 
penetrate into our prospective oil 
industry has partly succumbed to the 
great pressure in support of a policy 
of entering into collaboration with 
foreign oil companies in this parti-
cular sphere. 

Then recently, a centre has been set 
up in Delhi, namely the Indian Invest-
ment Centre, which was even inaugu-
ra,ted by our Finance Minister himself. 
All these new developments show a 
further liberalisation of the policy 
pursued by Government in relation to 
participation of private foreign capital 
in the Indian economy. We in this 
House have already pointed out on 
several occasions earlier the danger-
ous implications of the increasin, 
inflow of private foreign capital into 
India. 

The next point that I wish to refer 
to is the foud problem. 'The hon. 
Deputy Minister or ,F'inance yesterday 
gave a rosy picture of the Indian 
economy. I do not deny the fact that 
in the First Plan and the Second 
Plan, and more espcci:llly in the 
Second Plan, there has been 
an increase in the total production, in 
both the industrial and the agricul-
tural sectors. e3~e d y, the ho'1. 
Deputy Minister of Finan;:c stated that 
agricultural production haJ incrca:;ed 
to the extent of 40 per cent, and he 
has based his figure.;; on thosl' of 1950-
51; in other words, he has taken the 
year 1950-51 as the base year, which 
was, in fact, a worse YE'ar, so far as 
agricultural production wa.> concern-
ed. In the previous year, that b, the 
year 1949-50, the ~ ri u tur  produc-
tion was greate:" than in th,> year 
1950-51; the production in the base 
year 1950-51 was of the order of 52 
million tons, but from the flgures 
supplied by Governmffllt them!'lelves, 
we ftnd that in the year 1949-50, the 
actual agricu!tural p::'oduction was to 
the tune of 57 million tons. U we 
calculate on the basis of 57 million 
toni of a,rlcultural production in the 
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year 1949-50, we can see that the 
actual increase in agricultural produc-
tion is far less than 40 per cent which 
has been claimed by the Deputy Minis-
ter. This is a very vital problem. 
The hon. Finance Minister has rightly 
stated in his speech that a substantial 
increase in food production will be 
the actual foundation on which the 
Plan will have to rest, and he has 
appealed to farmers, and to official 
and non-official agencies engaged in 
the development of agriculture to 
concentrate thcir efforts on achieving 
the targets set in the Third Plan. 
But moving at the present rate. I do 
not think that the target of 100 million 
tons of foodgrains set out in the 
Third Plan will be reached. We have 
spent crores of rupees on agriculture. 
I have got with me here the figures, 
but since I have no time, I do not 
want to quote all the figures. Since 
Independence, we might have spent 
about Rs. 1500 crores for increasing 
our agricultural production, more 
especially our food production. The 
Second Fh'e Year Plan target was 
fixed at 80.5 million tons of food-
grains. But actually we expect to 
produce at the end of the Second Plan 
only 75 million tons. So we are short 
so far as the target is concerned. We 
are behind schedule. This question 
which has been engaging the attention 
of Government for so long a time and 
on which we have spent crores of 
rupees still remains one of the vital 
problems that may perhaps even 
adversely affect the progress of our 
Plans. 

Look at the staggering figures of 
import of foodgrains into our coun-
try. We might have imported about 
35 million tons of foodgrains since 
independence. I have got figurese 
with regard to the value of imports. 
Upto November 1960, the total value 
of foodgrains imported is Rs. 1,169 
crores. So just imagine how much of 
our valuable foreign exchange is be-
ing drained in this way. There are 
various factors which are involved in 
this particular problem which we mun 
take into account if we want to solve 
this problem. The hon. Minister hu 
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appealed to farmers to concentrate 
their effort on achieving this target. 
But so far as the farmers and culti-
vators are concerned, what is their 
position? Reference to has been made 
to the Second Report of the Agricul-
tural Labour Inquiry. Yesterday the 
hon. Deputy Minister refuted some of 
the figures mentioned by Acharya 
Kripalani. He said that the method 
of inquiry was different; SO it could 
not be compared with the report of 
the ~ irst Inquiry. He has further 
stated that thc wages Ot agricultural 
labour have not gone down. But 
how has he come to this conclusion? 
The Report says with regards 
to agricultural labour that the wage 
earned by agricultural labour at the 
time of the First Inquiry was com-
partively higher than non-agricultural 
wages, but it was observed that in this 
period it was on the reverse. Also 
the benefit of whatever additional 
production we have been able to 
achieve in thc agricultural sector has 
not gone to thc actual tillers of the 
soil. The value of additional agricul-
tural production in this period is 
calculated to be Rs. 1,700 crores. Out 
of it, Rs. 600 crores have gone to just 
3 per cent of the agriculturists, and 
this 3 per cent of the agriculturists 
are the big producers. Now the 
condition of the rural poor has not 
only not improved. but in actual 
experience we find that it has deterio-
rated. 69 per cent of the rural popu-
lation belong to the category agricul-
tural labour and small peasants. Out 
of this, we fihd that the percentage of 
agricultural labour households with 
land in 1950-51 was 49.93; in 1955-56, 
it was 42.80. The percentage of those 
without land in 1950-51 was 50.07 and 
in 1956-57, it increased to 57.l3. That 
means the number of agricultural 
labourers and small peasants without 
land has increased while that of those 
witll. land has decreased. 

Now, a rural agricultural household 
has on the average 5.21 persona, out 
of which 28.1 per cent are earners, 18.1 
per cent are earninI dependents aacl 
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55.3 per cent. are non-earning mem-
bers. All this clearly shows that 
whatever benefit has accrued due to 
the increase in agricultural production, 
has not gone to the real peasants but 
has gone only to those sections which 
exploit the poorer sections of the rural 
population. 

Now, I want to impress one thing 
upon Government: unless we take 
e ~ ti e steps to increase our food 
production, the success of our Third 
Plan would also be adversely affected. 
Since we are spending a large amount 
of money and since we are not getting 
the return that we expected out of 
this huge expenditure, I would re-
quest the hon. Speaker to appoint a 
Standing Parliamentary Committee to 
go into this question, particularly to 
~ rutinise the heavy expenditure that 
is involved in this agricultural sector, 
so that these various programmes that 
have been taken in hand may be ex-
pedited and necessary advice may be 
given to the Food and Agriculture 
Ministry. I know that Government 
are considering the appointment of an 
Agricultural Commission to go into 
the various aspects of this question. 
I would request Government to come 
to a speedy decision on that. I am in 
favour of appointing such a high-
power Commission. We have got re-
ports of various programme evaluation 
teams, but nobody gives any attention 
to them. So a high-power probe is 
necessary. I hope G<>vernment would 
come to a speedy conclusion with re-
gard to the appointment of the pro-
posed Agricultural Commission. I 
would also request that my suggestion 
for the appointment of a Standing 
Parliamentary Committee may also be 
considered. 

Shrl PalaDiyaniy (Perambalur): At 
the outset, I would congratulate the 
Finance Minister and Government on 
the strength of mind -with which they 
have planned for the industrial deve-
lopment of our country. It is a 
heroic attempt on the part of Govern-
ment to plan for RB. 12,000 crorel in 
Ute Third Five Year Plan of industrial 
development. 

In the past" three days, I have been 
hearing Opposition Members going on 
criticising Government quoting some 
statistics and also criticising statisti-
cians about wrong figures. I am not 
an economics pundit, but as a layman, 
I can relate what I am seeing in our 
country after independence, how deve-
lopment is taking place. Especially in 
the State of Madras, under the leader-
ship of our Chief Minister, Shri 
Kamaraj, and also under the guidance 
of our leaders, wc are having very 
good advancement in the fields of 
education, irrigation, electricity and 
industrialisation. I am not saying 
that all work is over. But this is a 
humble attempt on t11(: part of Gov-
ernment in our march towards deve-
lopmf'nt. 

As far as education is concerned, I 
can bodly say that in our State, we 
are having middle schools as well as 
elementary schools in all villages 
where there is a population of more 
than 300. For every three miles we 
are having a middle school and for 
every five a high school. If you take 
technical education, we are having a 
polyt('('hnic for each and every dis-
trict. In some districts, we are 
having more. 

13 hrs. 

So far as irrigation is concerned, 
in Madras State we have tapped 
all the sources. Now we are trying 
to get more water from the States 
of Kerala and Andhra for our irri-
gation. The Kerala Government have 
agreed to have the Parambikulam 
project, and we are expecting the 
Andhra Government to agree to give 
us water from the Krishna and the 
Godavari. Here I wish to impress on 
the Government the necessity of hav-
ing thorough investigations into the 
question of connecting the Ganga in 
the north and the Cauvery in the 
south, the two sacred rivers, not only 
for purposes ot irrigation, but allo, 
to provide inland navigational trans-
port facilities. 

Yesterday Shri Sampath alated that 
in Madru Assembly, in order to save 
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the skin of the Minister, they were 
giving some false assurance about the 
steel plant etc. He is not here, but I 
want to say that my hon. friend first 
has to save his skin from his party 
members. He and other leaders or 
nobody else in the Dravida Munnetra 
Kazhagam have no traditions of the 
national movement, ,because, even 
though I may have some diJferen1:e of 
opinion about his uncle, Shri E. V. 
Ramaswamy Naicker, he and people 
like him are people who had some 
traditional in the national movement. 
But all the block of the people in the 
Dravida Munnetra Kazhagam in the 
south have no tradition at all in the 
national movement. I know they 
passed a resolution in their confer-
ences in 1944, 1945 and 1948 not to 
give free education more than high 
school stage. and also not to give free 
technical education to the poor people. 
That is the party now talking about 
sou lh, north and all tlll'se things a bOll t 
development. 

Here I want to say !l word about the 
steel plant. The Madras Government 
has already sent iron ore as well as 
lignite samples for testing. After gd-
ting it tested, anyhow Government 
have to take immediate action to im-
plement the steel plant at Salem. 

About heavy electricals, when I was 
in the Madras Assembly, I was 10ld 
that a heavy electrical plant was going 
to be installed in Madras State in the 
Second Plan itself. It has gone to 
Bhopal, and I am not sorry. but at 
least in the Third Plan I hope they 
will install a heavy electricals plant 
in Madras State, especially as the 
Czechoslavak experts have been to 
Trichy and located a suitable site 
there. 

In our secular State, I wish to point 
. out one discriminatory policy about 
"Scholarships. We are giving scholar-
ships to the backward classes as well 
as the Harijans. I am not saying any-
thing against this, but the converted 
'backward cl&88 Christians as well II 
the Harijan Christians are not given 

this facility because they are converts 
but it is not their fauLt. Their ren~ 
or their forefathers might have been 
converted because of so many reasons. 
Why is our Government not giving 
scholarship to these people? Their lot 
has not improved in any way. From 
the cultural, economic or any other 
point of view, their lot has not in any 
way improved. So, Government has 
to make some allocation to these peo-
ple, to give free education at least to 
these down trodden people. I am not 
talking of jobs or any such thing. 

Coming to the Budget, the Minister 
has aptly pointed out that from 
Rs. 370 crores, our revenue has gone 
up to Rs. 1,000 crores or so. I fully 
agree with the Finance Minister that 
we should find the maximum resources 
within the country to finance our Five 
~ r Plan whil!h is a blueprint of our 
national development. The attempt 
is it necessary to antagonise the people 
who arc the backbone of ollr society, 
the middle and poor class people'? In 
the conviction is the foundations of 
the ~n but. this is opposite if you 
lake the tax proposals. I appeal to 
the Minister to consider the taxation 
measures. 

For instance, only a few months 
back our Government recognised the 
growing 1:ost of living by giving the 
salaried classes a very modest increase 
in emoluments, which was admittedly 
not quite sufficient to compensate the 
increase in costs. Now, even the 
slight increase in emoluments is taken 
away from the middle class people by 
this taxation. 

The Finance Minister has rightly 
argued that the levy on betel nuts is 
not going to aife1:t the common man, 
that he is only going to mop up the 
profit of the trade. I had a discus-
sion yesterday with a betel nu.t im-
porter. He said there was a profit of 
two to three hundred per cenl But 
what is the machinery of Government 
to check a rile In the priee of these 
thm,s? 
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Coming to kerosene oil, I told the 
Finance Minister yesterday that es-
pecially in the South, we do not have 
this classification of superior or in-
ferior kerosene oil. I have enquired 
from the kerosene dealers in Madras 
State also. They say there is no 
kerosene classified as inferi'or kero-
sene oil in Madras State and also in 
other ~ tes. Therefore, the Minister 
has to consider deeply about taxing 
this kerosene oil. 

In regard to tea and coffee, the 
argument of our Prime Minister is 
that home consumption should be 
brought down, so that more can be 
sold abroad, but in the sam,,' breath 
he has said that the added cost i~ 

negligible and that the consumer is 
not really affected. I do not under-
stand the logic of it. The Minister is 
known for his austere ways which 
have won for him esteem and regard, 
but it is not always better to mould 
the others also in his own image. 
Tea. coffee and cigarettes are not 
luxuries nowadays. I am not a mIn 
who smokes a cigarette, but the~ 

common man, the poor man has taken 
this habit. This tax should not un-
necessarily burden them. 

When we think of more employment 
in our Plan, we have to think of a 
particular sector, the self-employed 
peo-ple in our country, the handloom 
weavers. Handloom weavers are 
going to be affected by these measures. 
I only want to say that if the hand-
loom weavers are going to be affected, 
and if the tax is going to raise the 
price of handloom yarn, automatically 
the price of handloom cloth is going 
to be increased. Thereby, it is a vel'Y 
great disadvantage to the handloom 
weavers. While thanking the hon. 
Minister for the eXemption on cotton 
yarn of counlts 11 to 40 being issued 
in hanks, I would like to bring it to 
his notice that the mills producing 
yarn never supply it to the handloom 
weavers in hanks. They supply it 
only in bundles of 200 to 400 lbs. So, 
the Minister should see that the .bene-
fit really goes to the handloom 
weavers. This lacuna should be tUled. 

Shri D. A. Katti (Chikodi): The 
Finance Minister, by presenting his 
Budget proposals, proposes to collect. 
this time about Rs. 61 crores more, 
mostly by means of indirect taxation. 
Indirect taxation has been the gene-
ral feature of several years' Budgets. 
Now, the taxation proposals have been 
severely criticised here, and even the 
Members from that side have express-
ed their grave concern over these 
proposals. There is a general feeling 
that these taxes would hit very badly 
the poor people. Already, because of 
these taxes, the people are very hard 
hit. They are overburdened with 
taxes. Their paying capacity has 
been fully exhausted, and now there 
is this addition which they cannot 
bear at all. 

Impite of all this, while replying to 
the debate in the Rajya Sabha, our 
Finance Minister said that in the year 
1948-49 the Government raised a reve-
nue o:f Rs. 370 crores, but today they 
were getting more than Rs. 1,000 
erores without any martial law and 
without any police methods, and he 
came to the conclusion that the pay-
ing capacity of the people was in-
creasing, that incomes were increas-
ing, and the country would be in a 
o~ition to pay mOre revenue to the 
Government. This is very strange 
logic. It shows that he has not got 
a real idea of the people. When 
taxes are imposed on essential com-
modities, the prices go up immediate-
ly and the people are forced to pur-
chase bv begging, borrowing or steal-· 
jng, and sometimes people go without 
these commodities also. They are 
living a miserable Ufe. But the hon. 
Finance Minister says that the people 
have got the capacity to pay and that 
their incomes are increasing. 14-15· 
crores of people live in the country-
side and depend upon agriculture and 
they earn 10-12 annas per day. They 
toil on other people's lands for this' 
dai'Jy wage. That was so before tf'n 
years and that is so even today. 
Where is the increase? People are· 
paying more and buying these things 
not because their incomes have in-
creased but because they are eltploit-
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-ed. I do not know whether he has 
got any desire that the people should 
.revolt to make the Government resort 
to police methods and martial law. 
It seems the hon. Finance Minister is 
very much fond of martial law and 
.police methods. It was exhibited in 
.Bombay when he was the Chief 
Minister and he wants to exhibit it 
'here. People pay these prices becRuse 
:they want to survive, not because 
their incomes are increasing. 

It was appreciated by somebody 
that even though this was pre-election 
,year, the Finance Minister had comE' 
forward bodily with these taxes. But 
the Finance Minister know very well 
that so long as communalism is there 
in this country, so long as power is 
kept with them and so long as ignor-
ance is there in the country and so 
long as they have the money, winning 
an election is very simple. It should 
.not. be a matter of pride. There is 
.an argument that there is a Plan. 
The Plan is for plenty and prosperity. 
The objective is to make everybody 
happy and to raise thc standard t'f 
living. It is very good. Government 
must have money. Let the lleople 
pay more. They will not mind. But 
my question is this: how is the on~  

spent? Is it ill-spent or well-spent'? 
Past experience has been very bad. 
During the last ten years thousands 
of crores of rupees were spent. What 
is the result? People were clothed 
before; they are half-naked now and 
living under starvation conditions. 
There is some development but the 
development is negligible. If the 
money is spent wisely. the advance 
would have been doubled or re-
dOUbled. Earning money is not very 
important; spending money wisely is 
more Important. The Government is 
·eaming money like a beggar but 
spending money like a Moghul. They 
are bad managers of the finances. 
They are guided by the interests of 
-certain sections of the people. 

Very attractive figures are given to 
·show that there is increase in national 

wealth. But sometime -back the 
Prime Minister said, while speaking 
on the Draft Outline of the Third 
Plan, that he did not know where that 
income had gone. It has gone into a 
few hands. There is concentration of 
wealth everybody knows it and every-
body has said it. I would like to ask 
him how he would explain the term 
'socialist pattern of society'. They 
coTIect money in the name of all 
people but spend it for a few people 
only. If that is your socialism, damn 
it: we will go without that socialism. 

The Draft Outline of the Third Plan 
says that the benefits of the spending 
had not been derived by the Sche-
duled Castes and Tribes and other 
backward classes in the country. 
That comes to about 50 per cent of 
the people. Even then the in n~e 

Minister says in the Rajya Sabha that 
there is something wrong with t.he 
people who say that there is no im-
provement in the rural India; they 
are prejudiced and they are not 
honest. Instead of reading bulletins 
a Ild pamphlets describing rural India, 
I requ('st the hon. Finance Minister 
to go to a village and see. You can-
not satisfy me by showing some roads 
and bridges which are construct.ed. 
You must raise the standard of living 
of the people and you must enable 
peoplt' to lead a good life. What is 
good life? They should not be in 
starvation line. When our Commu-
nist friends say that there is no deve-
lopment and more ought to have been 
done, they say: go and as·k your 
master, Mr. Khrushchev. To some-
body else they say: go and ask the 
Queen of England. Why is this sort 
of certificate or advice given? You 
may go and ask the people whether 
there is any change in their life? It 
is no use to point out these big dig-
nitaries. They see some steel plants 
and some dams; they have not seen 
real India and the Finance Minister 
also is not having any real idea abo\¥ 
real India. 
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The taxes on kerosene, diesel o~  

and lower grade tobacco should be re-
considered. Tea ana tobacco, as my 
hon. friends have said before, are no 
more luxuries. Suppose they are 
small luxuries. People use it for 
hooka. We are hitting these people. 
It is the common people who make 
use of the kerosene for lighting pur-
poses. The hon. Finance Minister said 
that they should not smoke because 
he wanted to take care of their health. 
The students in the rural areas read 
in the light of kerosene. Inferior 
quality kerosene will give very dim 
light and it will certain'ly nffect their 
eye sight. He is not bothered about 
the health of these students. 

He said also that people criticised 
but they did not come forward with 
suggestions. When we make sugges-
tions, they are not considered. We 
su'ggested that prohibition should be 
left; it is very bad. He introduct!d it 
in Bombay first. It has proved an 
utter failure there. It is a fad or 
sentiment with him. BecausE' of pro-
hibition there is so much of illicit / 
distillation. He expressed his worry 
about the health of the people Be-
cause of mixing some sulphate and 
producing liquor illicitly, so many 
peop!t· arc getting l!'prosy. I have 
seen so many people suffering from 
leprosy because of this country liquor. 
If you care for the healt.h of the 
people, why not prevent people from 
resorting to such methods? 

Shri N.  N. Pat.el u s r- rte~er

ed-Seh. Tribes): Why do you not 
advise them to leave drinking? 

Shri D. A. Katti: When there are 
more important things to do, why are 
you so much for prohibition? It has 
not stopped people from drinking. In 
my village, in every house there is 
that Hakbathi-which i! called by the 
name 'Morarji' because our Finance 
Minister introduced it there. He 
would be interested to know this 
thing. Prohibition should go so that 
you can get money. Those who want 
to drink will pay; why unnecessarily 
tax the others? 

Secondly, he said that nobody had 
made any suggestion as regards tax 
on salt. A suggestion was made 
earlier. It was not made this time 
.perhaps. But there is some sentiment. 
He says that people make use of salt 
and if salt is taxed ,poor people will 
be hit very hard. But poor people 
are also hit if cloth is taxed. That is 
no argument. I suggest that it would 
be the best thing to levy a tax on salt 
also because it is so cheap. 

Thirdly, there is a great deal of 
waste and extravegance. The people 
are starving. The people are hall 
naked. Is it not a waste to construct 
palatial buildings to house your offices 
when the people a!l'e starving, wheft 
the people are half naked? Such 
wastes should be avoided. 

I understand that in the Indian 
Embassy at America there is a free 
primary school for the children of the 
staff. In spite of that, Sir, I am told 
that our staff get an education allow-
ance for primary education. A good 
deal of money is wasted like that for 
nothing. 

There are welfare centres in many 
places. There is a welfare centre in 
my place over which a sum of 
Rs. 8,000 to 10,000 is spent every year. 
I see nobody there. The rooms are 
always locked. Two ladies have 
been appointed at that centre over 
whom a sum of Rs. 2,000 IS spent. 
The balance of Rs. 6,000 is a waste. 
There are many such schemes which 
are useless, which are unrealistic. 
You must do away with those things 
and you will get a good deal of money. 

Then I come to the que3tion of tax 
evasion. Nobody can escape indirect 
taxation. But people can escape pay-
ing direct taxes. Some businessmen 
who are my friends say that if a 
businessman does not know how to 
evade a tax he is not a businessman 
at all. They say that a businessman' 
must be first trained how to evade a 
tax. Some suggestion was made that 
those who collect the tax must be kept 
satisfied. Sir, those who are letting 
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Rs. 1,000 and Rs. 2,000 as pay are also 
corrupt. There is a temptation to 
become corrupt. So you must adopt 
some drastic remedies to collect the 
taxes. Y.ou are allowing the rich 
people to evade payment of the direct 
taxes whereas you are not willing to 
allow the poor people to escape pay-
ment of taxes. This is the state of 
affairs. That is why, Sir, I feel, as 
Shri Dange has said, this is an "anti-
people" budget-I agree with him. 
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MARCH 1'1, 1981 

['lft Uo Uo flf'lf] 

~ t(ifirm 1fo-ittT it ~ ~ 
it ~  ~ ~ fwi if q'tr Y. if ~ 
wm ifTff .qr ~ I ~ ~ SlitiT1: ~ : 
"Obviously, these large savinp 
occurring over a large nurnbet' of 
grants indicate defective bw:laet-
ins. In a planned economy, pre-
paring the budget is more an ad-
ministrative task with a view to 
translate into action the planning 
decisions previously reached. In 
other words, the financial system 
haa only to ensure that the right 
amount of money is available in 
the ri.Jht place in accordance with 
the plan. The Committee are, 
therefore, ooncemed to see such 
wide fluctuations between the 
budget provisions and the accom-
plishments at the close of the 
year. The Committee would once 
again like ta impress upon the 
Ministries the necessity for cor-
rectly estimating their require-
ments and working up to them 
with the closest degree of apo 
,proximation, making a periodical 
reiew of the progress of expendi-
ture during the year." 

~ ~ j flli ~ f1mtr it; 
"'4 .... f{41 ~ ~ itr ~ ~~ ~ 
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~ €w ~ ~ iIITt ~ WI1r or(t 
tWr -im fit; m,-,,~ ~ it ~ 1fNII 
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~ ~ 1fT at An: ~  ~ 

1fltf m ~ tflfT ~ ~ ~ ~ 
~~ iT~itr ~~ 
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Shri Morarji Desai: Mr, Deputy-
Speaker, Sir, 56 hon, Members have 
spoken on this budget and have given 
their criticisms and appreciations of 
the proposals in the budget which I 



General MARCH 17, 1961 

[Shri Morarji Desai] 
had the honour to present to this hon. 
House. It is essential that a budget 
should ·be looked into with a micro-
. scope and should be criticised very 
properly sO that the finances of the 
State are looked after very safely and 
properly. 

I listened with great respect and 
.attention to almost all the speeches 
and benefited by them. I would, 
therefore, like to deal with this sub-
ject in an overall manner so that we 
may come to some conclusions about 
the attitude that We should have in 
considering such matters which are 
considered by the hon. House. 

Sir, we were told that we are pass-
ing through a dangerous decade--l 
agree with that-and that pOlitical 
leadership should be more intelligent 
and more perspective. I agree WIth 
that too. But is it expected that the 
leadership only on this side should 
be more intelligent and more perspec-
tive, or that on all sides it should be 
more intelligent and more perspec-
tive? And even if the political leader-
ship on this side is to be more intelli-
gent and more perspective, it is neces-
sary that others understand that in-
telligence and perspective. Therefore, 
it is necessary that on all sides it 
should be so, if we are to advance. 

I do not look at the advance of the 
country from a party point of vlt'W 
at all. I do believe that all "ectlons 
of the House believe in the country's 
welfare and want the country to go 
ahead. All want it to be happy. But 
We have different ideologies and we 
bave different methods. Yet, if all of 
us have the good of the country at 
heart. it should not be difficult for our 
intelligence and good sense to com-
bine in achieving the welfare of the 
country and in seeing that we pro-
gress properly and as quickly as pos-
.sible. 

If bra. 

Acharya K.rlpalmi (Sltamarhi): I 
hope the han. Finance Minister is not 

referring to my speech. If he is refer-
ring to my speech, I will remind him 
that I said 'We'-I did not say 'You', 
but I said 'We',-the leaders of the 
people are failing . 

Shri Morarji Desai: I am very sorry 
that my hon. friend an elder, whom 
I have always considered as an elder, 
should have considered that I should 
refer to him in this strain .... (Inter-
ruption). That suspicion does injustice 
to me. It only means that my regard 
and respect for him are not reciprocat-
ed or appreciated. That is all that I 
can say. 

I know that we all want the same 
thing. But whether we actually be-
have in the same manner is a question 
which we ought to examine and:, if 
any of us fail in that, we ought to 
help each obher in overcoming the 
failing. That is all that I want to 
plead. It is not my business to find 
fault with any hon. Member because I 
am not short of faults. Why should 
I try to blame other people more than 
mysel!?-I do not know. I do not 
want to do that. I am obliged to all 
my hon. friends in this House and out-
side if they point out my faults to me 
so that I can be of better' service to 
the country. Therefore in whatever 
I may say in my reply I would beg of 
my hon. friends to eXCUSe me if inad-
vertently there is anyth'ng which pains 
them because that has not been my 
intention. That will not be my inten-
tion to do. I shall be careful enough 
to avoid such references to the best of 
my capacity. That is all that I can 
say. 

Sbrl Tyagl (Dehra Dun): You are 
capable. 

Sbrl Morarjl Desai: The Budget to-
day or in future has got to be consider_ 
ed only in the light of our aspirations 
and all the actions that we take to 
translate our aspirations in' actual 
practice. This Budget also must be 
looked at from that point of view. It 
has been said that the Budget propo-
sals are such as put a great strain on 
the poor, as help the rich to become 
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richer and as go counter to the profes-
sions of this Government about achiev-
ing the welfare of the people. In order 
to arrive at a proper and a correct 
eonclusion in this matter one must look 
at facts as they are and not as we 
imag:ne thr!m t') be or 8' we mis .. ea.: 
them or as we get them "Irtll'lgly trom 
others. In order to do this it is necc!-
'sary to know where we were when we 
became free. We' also ought to know 
or fix in our minds where we want to 
go or what we want to become. Then, 
we also ought to assess how far we 
have progressed towards what we want 
to become. If we consider this matter 
from these three angles, we will be 
able to come to some conclusions. 

Let me say at the very outset ..... . 

Acharya KripaIan1: Then We can 
'have one factor more. 

Shri Morarj! Desai: That is always 
there. We all know where we will bl'. 
Where each of  us individually will b", 
we all know. Therefore that need not 
be said. 

It has never been the claim of this 
Government or any of its members at 
any time that we are infallible and 
that We may not have committed any 
faults, but it has been our claim cer-
tainly that we have not intentionally 
made any faults by being indifferent 
or by not trying to be as prudent as 
we have to be. It is also our claim that 
if there are faults which are brought 
to our notice and which We see, Wl' 
accept them and try to improve them. 
That is all the claim that we make and 
We will continue to do so. I hope my 
hon. friends on all sides will help us 
in doing that in future. 

When we became free, We were a 
very poor country, divided internally. 
We were not even one government 
throughout the country. First, there 
was the partition of the cOWltry in two 
parts. Then, even in the India that oNe 
got, we had several governments. Divi-
sions of castes, creeds and all that 
were there more than they are today-
not less at any time. They have not 
increased today. 

Acharya KrlpaIaDI: Question. 

8lu'I MOIaI'j! 0.&1: That Is what I 
am coming to. If my hon. fr:ends have 
some patience as I had with them, I 
have no doubt that I will be able to 
finish my work in good time because 
I am runnin, agnt time. 

We had very few industries. Our 
aericulture was at a low ebb. Condi-
tions in the villages were as bad as 
they could be. The unity about which 
we are talkini today was entirely 
absent. If it had not been absent, the 
country would not have been divided. 
The last war at the end of which we 
became free had demoralised the coun-
try and corrupted it in an unprece-
dented measure. This is the place 
from which we started. 

When we became free, soon after, 
we saw millions of refugees coming in-
to the country. We had about 9 million 
people whom we had to rehabilitate 
We have spent nearly Rs. 400 crores 
on their relief and rehabilitation. We 
bave spent another Rs. 270 crores in 
giving compensation to the displaced 
persons, either in land or in cash. No 
country in the world has been faced 
with such a gigantic task in this matter. 
We can claim with a little pride that 
we have been able to manage this 
problem w'th o'ur own resources with-
out going to anybody for help in this 
particular matter. Even in respect of 
such a problem which has not beer. 
equalled in the world outside, we have 
managed this problem better than any-
where else. This is nO small achieve-
ment. I cannot say that the problem 
is completely solved yet. We are try-
ing to solve it and with God's grace ~ 

will solve it completely very soon. 
That is our hope. 

What is our aspiration-the aspira-
tion of all at us? We want to see th ~ 

there is complete unity in the country. 
We want to see that there is dignity 
of the human personality. We want 
to see that there is equality of oppor-
tunity. We want to see that there are 
not great gradations between people 
and people. We want to see that th.~ 

disparity in income is brought down. 
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There can never be equality of. incomea 
anywhere in the world. But there 
must not be the disparity which is 
there today. The disparity must come 
down. as it has been achieved in th~ 
Scandinavian countries where the diff-
erence is one to five. That is not so 
in the communist countries at all. But 
in the democratic countries of Seandi· 
navia the disparity has gone down from 
one to five. In Sweden that is what I 
laW. That does not mean that there 
are not a few incomes which are much 
higher. But they are a few and: they 
are also taken care of by means of 
taxation. 

There also it is a mixed economy. It 
is not an economy where it is only the 
State managing everybhing or with 
only private effort taking place. It is 
• mixed economy. And that mixed 
economy has done this in that coun-
try. 

But in Sweden I talked to the leaders 
of the country, who are carrying on 
the Government very successfully for 
the last twenty years, and they told 
me that it took them eighty years to 
achieve that result. Therefore we have 
got to keep that also in mind, the time 
factor. We do not want to wait for 
eiglhty years. We want to achieve such 
results--even if we do not achieve 
that prosperity, We do want to achieve 
human happiness not only of that 
degree but even of a higher degree. 
Because, human happiness does not 
depend merely on material happiness; 
human happiness depends to a great 
deal, as my hon. friend and elder, 
."'charya KripalBni, said, on a moral 
attitude. I agree there entirely. 

But a moral attitude cannot be 
brought in by scoffing; it cannot be 
broug'ht in by damning other people; 
it cannot be brought in by self-con-
demnation or by condemnation of 
other people. We have to take note of 
what we are, where We are and patien-
tly try to get up. That is the only 
way we can get up; we cannot get 
up by damning each other. 

That is why I want my friends op-
posite also to consider that we ought 

to be one in this task, because it is • 
common task. We all have, and we 
should not do anything to run down 
each other. If we run down each 
other, it is very easy, We can make 
allegations against each other, which 
is often done. Let policies be assailed, 
let actions be condemned, but let not 
the integrity of people be assailed 
without any proof. Let not aIlep· 
tions be thrown in the air, which is 
very common and this could ver)" 
easily be done. 

It has been rumoured round by my 
friends in the Communist party that 
Shri H. N. Mukerjee says that idq 
proximity is not liked by me and he 
says he reciprocates it. He said, 'I 
do not like his proximity because he 
does not like me". I do not dislik" 
him. I do not dislike any Indian. I 
consider every Indian my broth."', 
provided he considers himself an 
Indian. That is the only condition r 
have. The views do not matter to me 
at all. Therefore, my quarrel with 
him is not albout what state of r.ondi-
tion he wants to achieve. My quarrel 
is about the methods that he em· 
ploys. That is all. And I hope that if 
I and my colleagues and all those with 
whom I am associated in work do our 
work properly, he will also see the 
error of his ways and improve his 
methods. It is in that hope I work. 

Sbri Tyagi: God help him! 

Shri Morarji Desai: And with the 
blessings of my friend Shri Tyagi I 
think that God w.m certainly help me-
I have no doubt about it. 

As I said, we want to achieve those 
things. We do not want to !lchieve 
merely material prosperity. We wallt 
to achieve the fulft1ment of the hum,!'l 
personality in every way in this coun· 
try. That is what We want to dfl. We 
want to put a stop to exploitation of 
all kinds, not merely physical exploi· 
tation, but mental exploitation, and 
social exploitation too. We want to 
do that. 
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Now, it has been said by some of my 
friends that I am a rightist or sl)me-
thing like that. I am certainly a right-
ist in the sense that I believe in doing 
the right th:ng! Those who do not 
believe in doing the right thing, let 
them call themselves leftists, I have no 
objection. Some of those leftists in 
our philosophy are called vama marQis 
I have no objection if anybody wants 
to call himself that. . 

If 'IS hrs. 

rMR. SPEAKER in the Chair] 
But I yield to none in holding t')at 

I do not want disparities in this ceun-
try between incomes which are extra-
ordinary. I do not want e oit tio~ 

in this country of anybody, not even 
of my friends opposite, and I do not 
want that human personality should 
ever be assailed by ny ~dy, be he the 
highest in the land. That is what r 
would like to have. I do not knov.T it 
my hon. friends profess anything bet-
ter than that. I do not think they do, 
~ use they want to be dictators. And 
dictators have not cared for any peo-
ple. And therefore they do not Wallt 
t::1 have this kind of a thing at all. 

We want to achieve the cessatIon of 
all exploitation by making the o~d
nary person strong enough to see t~ t 

nobody is able to exploit him. That 
is what we want to do. But this can 
be done only by a gradual process and 
n;.t by the chopping off of the 'leads 
of some people or by simply crushing 
some people and pampering some 
others or taking advantage of rlJme 
others. That is not the way it can be 
done. 

It is therefore that we believe in tne 
democratic process. It is therefOJ ~ we 
believe in freedom. It is therefore also 
that we allow our friends opposite  to 
grow in freedom and take advantage 
of it as much as they can. But it is 
the essence of freedom that such at-
tempts can never succeed. ThEY 
defeat themselves, a,vd freedom only 
will be the master of all these tactics. 
I have no doubt about it in my mind. 

Therefore, I am not worried about 
thenl. But they are worried about 

me, because they know they are nl)t 
safe in their tactics with me. That H 
why they have all this quarrel with 
me. But my books are open; thein 
m,y not be. I do not want to read 
their books. Let them read their own 
books. But I should certainly want 
them to read my books completely, 80 
that they are properly educated. 

Sbri TIUlgIUDaDi (Madurai): We want 
to be in ignorance! 

Shri Morarjl Desai: If we see this 
we will then realise that if we want 
to build up this country from the 
level where we were when we achiev-
ed freedom, We couId never hlVe 
achieved it without planning. Our 
actual resources have been poor, 
though our potential resources are the 
richest in the world; I do not thi:1.k 
they are potentially less than thOM 
anywhere else in the world. But the 
potential resources we cannot ulilLc; 
we have to make them actual resour-
ces. Therefore we have got to ulll'se 
our ac,tual resources in men and 
material in such a way that we deve-
lop quickly. 

We cannot wait for a hundred years 
to develop, as other countries have 
developed, and, become prospf'rous. 
That is not possible. There is the state 
of poverty in the land. We have to 
remove it as SOOn as possible, and 
therefore We have to do it quickly. 
But if we try to do it more quickly 
than is possisble for us today, then also 
we will destroy ourselves and we will 
not be able to go ahead at all. We 
have to have a sense of proportion. 
All this is contained in planning. 

My hon. friend Shri M R. Masani, 
who has suddenly now become a 
convert to non-planning-because he 
himself had taken part in planning 
with Shri Jawaharlal Nehru when he 
was in the Congress, and he was one 
of its greatest advocates at that time--
he now says that this planning is 
bunkum. Well, Sir ..... . 

Shri M. B.. Muani (Ranchl-East): 
I have not said so. I said only 'un-
realistic plan'. 
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Sbrl M. L. Dwlvedi (Hamirpur): 
You said "Utopian projects". 

Sbrl Morarjl Desai: If he thought 
that planning is not bunkum, then 
he will never talk of laissez-faire ...• 

Shrl M. B. Masanl: I have not said 
laissez-fair •. 

Shrl Morarjl Desai: That is what 
he said, free market. There il DO 
tree market existing anywhere in 
the world at present. What is the 
tree market that he is talking ot? 

Therefore, he does not believe in 
planning. But he wants to hide 
everything that he believes in. He is 
completely Bwatantra. He is 
swatantra in everything. He does 
not want any standard. There also 
he wants to be Bwatantra. I say this 
deliberately because I find in the 
rules that they have made that in the 
party it is not necessary for any 
Member to vote together; they can 
vote as they like. Therefore, 
swatantra is also there. They are 
Iwatantra in everything. Well, he is 
tree to do so. This is a free country. 
We have a place for every'body in 
this country. Therefore, there is full 
place for him also. 

Shri M. B. MasaDl: Thank you. 

Shrl Morarjl Desai: He made a 
speech which was gOOd for a plat-
form, for election. He has started 
his election propaganda from now. 
'ie has warned me that he is going 
to be here and I am going to be 
there. Well, if God will help, I do 
not think that will happen. Because 
Gods are not with those who are 
wrong. Goda are only with those 
who are on the right. Therefore, I 
have no doubt about what will 
happen then. At any rate, whatever 
happens, he is not going to be here; 
I have no doubt. Whether I am 
here or not does not matter. That 
is not a question which matters at 
an. I know for certain, at any rate, 
In the next elections, he is not going 

to be here at all. Therefore, let him 
have a little more patience. That ia 
all that I have got to say. 

Sbrl D. C. Sharma: Where will he-
bet 

Sbrl Moraji Desai: When he apln 
changes and comes to rilbt sense .•.• 

Shrl D. C. Sharma: He will do 10. 

Shri Morar.jl Desai: There ja. hope 
for everybody as there is hope for 
us. We also do wrong. We also 
hope that we should do the right. 
There is hope tor us. There is hope 
tor them too. 

Therefore, we must have plannina 
in this country, and planning hu 
been resorted to. It can be said in 
criticism legitimately-I won't say 
that it is not legitimate criticism-
that the planning that we are makin, 
is not 100 per cent eJlicient or that it 
is not 100 per cent ideally correct. 
I agree. Nothing which human 
agency does is ideally correct. 
Nothing which human agency does iJ 
ideally perfect. There are bound to 
be faults. There are bound to be 
shortcomings. That is what is there 
in the Planning Commission or in 
the work of the planning that we 
are doing. Then, again, this plann.iDt 
in a democratic country has been a 
pioneer work in the world's history. 
It has taken place for the first time 
in a democracy in this country. w. 
did not have the experience of any-
body before us. Therefore, it we 
have faltered somewhere, if there are 
some shortcomings somewhere, it 
ought to be understood from that 
point of view, and if patience ~ 

applied, it will be possible for us to 
improve our planning to the satis-
faction of ~ ery ody and to see that 
we do not make any faults anywhere 
and that we progress even faster 
than we have progressed. But, if we 
pull the legs of each other, we will 
only do one thing. We will all 
stumble on the ground. None of U8 
will stand. That should not be our 
aim. I do not think that is the aim 
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of anybody. I do not believe that it 
1. the aim of anybody to see that we 
go down. But, mere aims do not do 
anything. It is only action which 
can interpret intentions. Who knows 
the intentions? It is therefore that 
I am pleading for this sort of appre-
ciation. It it is granted even by Shri 
If. R. Masani that planning is neces-
.. ry, we have granted one thing 
about which there is no difficulty. 

My hon. friend and elder, as I 
always say, Acharya Kripalani does 
not believe in the sort of planning 
that we do. He does not say that 
there should be no planning. But, 
he says that the planning that we are 
doing, that is, the goals which we 
have, are not proper goals. 

Acharya Itripalani: I have never 
said that the goals are not proper. I 
have said that your execution is not 
proper, your plans are not properly 
made, that you do not calculate pro-
perly. That is all that I have said. 
If you want me, I can read it to you 
for your information. 

Shri MorarJI Desai: 1 will just 
interpret it a little better than him. 

Acharya KrlpalanJ: Oh yes. I 
have not appointed him as my 
advocate. 

Sbrl Monrjl Desai: I am not your 
advocate. But, if I have a little 
better interpretation than yourself, I 
do not think it can be denied. I shall 
do it. 

Acharya KripalaJlJ: You cannot 
interpret me. 

Shri Morarjl Desai: I am not 
interpreting my hon. friend to him-
self. I am interpreting him to the 
House which I am entitled to do as 
he does me. Why should he not 
have a little patience? He has inter-
Preted me all the while when he 
spoke. If I interpret him why should 
he have any objection? 

Acha.ry. Kripalaal: How can you 
interpret when the man himself says 
that your interpretation is Incorrect. 

Shri Morarjl Desal: Why not have 
a little patience and hear me when I 
interpret? 

Acharya Kripalanl: Because your. 
is the last word and mine is not th., 
last word. 

Shri Morarjl Desai: That is your' 
destiny; that is my destiny . 

Acharra Kripa1&D1: My destiny II 
much better. 

SlJri Morarjl Desai: Why are you. 
sorry? 

Acharya KripalaDi: I am not sorry_ 

Shri Morarjl Desai: That is what 
you are saying that yours is not the 
last word. 

Achar7a Kripa1ani: I am sorry tor 
you. ,~.,. 

Shri Monrjl Desai: I am very 
happy that he o isser t~ with 
me. I am very happy that there ia. 
some affection. That is all I can say. 
I am glad about it. He is unneces-
sarily' worried when I spoke about 
his interpretation. When I said that 
he does not accept these goals, I 
want to prove that he does not accept 
these goals. He says that all these 
big industries are wrong. 

Achar7a KripalaDi: When did r 
say? 

Shri MorarJI Desai: You said so ... 

Achar7a Krlpalanl: I have not 
said that. I have only said that 
small industries should get a place in 
this Plan more than it gets today. r 
have criticised the Plan according to 
your ideas, not according to my ideu. 

Shrl Morarjl Desai: Well, Sir, I 
wish my hon. friend has SOItUt' 

samata. Why does he want to get 
angry with me? 

Acharya Krlpalanl: It is not a 
question of my getting angry. I 
have a right to say that I must not 
be misrepresented. I have made a 
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speech on the Third Plan also. I 
have examined the Third Plan on 
their assumptions, not on my assump-
tioIIB. 

Mr. Speaker: The hon. Member is 
entitled to read not only what he 
says, but what he does and what 
according to him is his opinion. 

Shri Morarjl Desai: My hon. friend 
may say that I am wrong. He is 
entitled to say that. But, I do not 
think he can prevent me from saying 
what I have to say. That is all I want 
to say. 

Acharya Krlpalani: I can correct. 
have a right to correct if I am mis-

represented. 

Shri Morarji Desai: I have accept-
ed that he does not believe what I 
say. He thinks that I am wrong. 
Still I am entitled to say what I want 
to say. I do not know why he wants 
to prevent me from saying. 

Acharya Kripalanl: He has a right 
to say this. I have a right to correct 
him-have I not?-if what he -says 
does not represent my view. (lnter-
"'lption) . 

Mr. Speaker: Order, order. I only 
rt.'quest that there should be no inter-
ruption. A word of personal ex-
planatiOn is always allowed. I have 
allowed that to Acharya Kripalani. 
But, if the other hon. Member is not 
convinced, there, he must stop. Let 
him have his own say. He must be 
patient to allow the hon. Member to 
differ from him even in the inter-
pretation of himself. We have each 
one of us, an interpretation or our-
selves. But others also, because we 
move in company, have their own 
interpretation of us. What is the 
good of quarrelling with them? 

Sbrl Morarji Desai: Well, Sir, I 
do not want to pursue this further, 
that would annoy him more and 
more. I have no intention to annoy 
him. 

Shri Braj Raj SlDrh: He is pleaaed; 
he 16 not annoyed. 

Mr. Speaker: That is all riebt. 
That is his interpretation. 

Shri Morarji Desai: At any rate, 
when he says that this Plan has gone 
wrong because we have not paid 
more attention to small industries u 
we .should, and we are paying more 
attention to the bigger industries .. 
we should not, the result will come 
to the same thing. If he wants that 
we ought to have more prosperity, 
that is, more wealth in this country, 
more material riches, then, it i. 
neceSoSary that we must create that 
wealth. Wealth cannot be created 
without investment and more and 
more investment. Wealth cannot be 
created by small industries or by 
mere agriculture though agriculture 
is the foundation of our country and 
of our prosperity. It is not possible 
to create that wealth which will see 
everybody free of want in this coun-
try and which will give everybody 
in thioS country a standard which we 
want to give. In that case, we must 
have big industries. We must l!ave 
also small industries. I do not say 
that we should not have them. If we 
want to have big industries, we are 
bound to have more investment, more 
capitai. That we have got to provide. 
It is that which we want to provide 
and that is what the Budget is doing. 

Acharya Kripalani: I did not 
say. 

Mr. Speaker: Order, order; please 
allow him to proceed. 

Silri Morarji Desai: He said, sixty 
crores are not one-fifth of Rs. 1100 
crores. Well, sixty crores for one 
year means 300 crores for five years. 
Three hundred crores and eleven 
hundred crores, if they are compared, 
it is more than one-fourth. It is not 
only one-fifth; it is more than one-
fifth. Then he says it is all the 
worse. That is what he said yester-
day when he was !Speaking. It may 
be worse, but !t has to be found. The 
money that we want for our invest-
ment has got to be found and that 
is what we are trying to do. 
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Before I come to the question of 
taxa tion and resources I should like 
to speak about where we are today 
and how much we have progressed, 
becau·se it has been admitted that we 
have progressed. That is one thing 
gained. It has been said that we 
have made industrial progress; it has 
been said that we have made progress 
in agriculture; it has been .said that 
we have advanced in national income. 
But then it was said, when we said 
that we have advanced in national 
income, that looking at the prices 
we have not advanced at all. 
Now, Sir, I am giving figures which 
take into account the advancement of 
prices also. 

Taking 1950-51 as hundred, the 
real national income in 1960 would 
be 140-that is, it has advanced by 
40. The real income per capita 
would be about 119. Agricultural 
production would be 133, and it would 
be more if we take this year's larger 
production into account. Industrial 
production would be 171; electricity 
generation would be 270; railway 
goods traffic ton miles 186; railway 
passenger miles 112; mileage of sur-
face roads 138; shipping 189; value 
of imports 140; value of exports 107; 
'Working class consumer prices 121; 
money suppfie.g 136; per capita avail-
ability of foodgrains 118; cloth 136; 
sugar 178; bicycles 338; number of 
doctors 132; number of hospital beils 
147; rural post offices 188 and urban 
post offices 135. 

Shri Rraj Raj Silll'h: 
tion is 125. 

The popula-

Shri Morarji Desai: If the con-
sumption figures of foodgrains, cloth, 
sugar and bicycles are taken, it means 
that this increased consumption 
represents a higher populatiOn today 
than the population of 1950-51. Our 
Population has incerased by 2 per 
eent a year and therefore the increase 
in food grains, in cloth and in all 
these other matters. has not only 
taken into account the increased con-
~u tion by an individual but also 
Increased consumption at the higher 
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rate by the increased population. 
That. shows how much more we have 
produced in the country. But if that 
is con&umed it cannot be said that it 
ha.:; not been produced. That shows 
where we have gone; that shows how 
much we have advanced. And if we 
have advanced like that we should 
certainly advance more. We have got 
to go much further ahead; there is 
no doubt about it. But the initial 
years certainly are always difficult. 
It is difficult to make faster progress 
in the initial years. But when you 
make proper progress, when you lay 
down a .sound foundation, then the 
progress becomes double, triple, four 
times, five times afterwards. In the 
next twenty years I have no doubt 
that there will not be these com-
plaints which we are hearing today. 
It is on this basis that we are going 
today. 

Sir, I would also want to give now 
in terms of other figures how we 
have advanced more. Foodgrain 
consumption has gone from 13'9 
ounces to 16'4 ounces in 1959; cloth 
consumption has gone from 12'9 ~rd.s 
to 16 yards; sugar consumption has 
gone up by 78 per cent per capita; the 
availability of bicycles is 31 times as 
much in 1959-60; consumption of 
vanaspati has doubled over the la.st 
ten years; production of radio sets 
is six times; consumption of soap has 
gone up by 80 per cent. In 1951-52 
118 crores of pastSenger tickets were 
sold; in 1959-60 146 crores of railway 
tickets were sold. In 1950 1'1 lakh 
hospital beds were available; by 1958 
the figure has gone up to 1 ~  lakhs. 
Over the same periOd the indoor 
patients treated has gone up from 3'2 
million to 6'9 million. In 1950-51 43 
per cent of the children in the age-
group of 6 tb 11 were going to school; 
the corresponding figure today is 61 
per cent. The total irrigated area 
rose from 51 million acres to 70 
million acres; nitrogen fertiliser pro-
duction rose trom 55,000 to 3,60,000; 
steel from 1·3 million tons to 4'5 
milliOn tons at the end of this year. 
Cement has gone from 2'7 million 
tons to 8:8 million tons; cloth produc-
tion has incerased from 3.720 million 
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yards to 5000 million yards; electri-
city generation !rom 2'3 million 
kilowotts to 6 milifon kilowatts. The 
number of towns and villages electri-
fied nasrisen from 3,687 to 19000. 
This' is not a mean achievement. It 
could have been more. 

AcharYa Kripalani: Can these 
figures be considered reliable? Yes-
·tcrday the Deputy Minister said that 
these figures were not reliable. 

The Deputy Minister of Finance 
(Shri B. R. Bhagat): I am also being 
misrepresen ted. 

Shri Morarji Desai: If. my hon. 
f:.."iend does not rely on the figures, 
he may not. 

Acharya Kripalani: I do not. 

Shri or r~i Desai: I do not know 
what he relies on then? 

I am only glvmg him some com-
parable figures; even then he 
quarrels. If he wants to quarrel, he 
can qu'arrel; but I do not want to 
quarrel with him. I only want to 
present the picture as I sec it. 

Mr. Speaker: One thing is ·clear. 
If these figures are correct, a.s they 
are claimed to be, he does not dispute. 

Shri Tyari: Then he ;must come 
over to this side. 

Acharya Kripalani: I am more on 
, that .side than you are. 

.. Shri Tanramanl: The Agricul-
tural Labour Report has been pub-
lished, and the figures are not 
comparable. 

Shri Morarji Desai: That is .said 
in the report itself. Why not read 
the report? It has been quoted here; 
Acharya Kripalani quoted it. That 
is what the report says; it is not I 
who say it. That is what my col-
league said, but even' that is being 
doubted. When the figures .go agaiMt 
them, they say that the figures are 

wrong; when the figures are tor 
them, they say they are right. 

Achraya Kripalani: It is not I who 
doubted them. It is the Deputy 
Minister himself who doubted his own 
figures. 

Mr. Speaker: Order, order. Let 
there be no interruption from either 
side. I personally lose the trend. I 
want to have a connected picture of 
what the hon. Minister says. Ifsuch 
interruptions are made, it leaves. no 
impression and if other hon. Members 
are able to have an impression, they 
mU';t be much better than myself. 

Shri Morarji Desai: That may be 
the purpose-I do not know. This is 
a11 allowed in parliamentary practice. 
Therefore, I won't quarrel with my 
hon. friend. I only do not behave as 
they behave-that is all. 

. Mr. Speaker: Let us have a con· 
ne.cted picture. 

Shri Morarji Desai: Then it is said 
that the distribution' is not all right, 
that the benefits have not gone to the 
village, and to all sections of the 
people. That is what some friends 
On this side of the House also have 
said. I was even challenged to go 
to the villages. My hon. friends for-
get that I was born in a village; I 
belong to a village and I have IHlen 
seeing a.s many villages as I call-
not that I have not been seeing 
villages at all. I have many relatives 
and many friends in villages more 
than in cities . 

An Bon. Member: But do not go 
now. 

Shri Morarji Desai: I am talking 
of going now. It is not the privilege 
only 6f my hon. friends to go to the 
villages and create trol1'ble. 

Acharya Kripalani: He also creates 
trouble? It i.s his privilege also. 

Shri Morarji Desai: It is my pri-
vilege not to do things in a wrong 
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way. It is my privilege to do correct-
ly acording to my Master. Even at 
that time, my hon. friend aated 
differently. We believe differently. 
So, what could be done? Inter-
pretation also can become different, 
as he himself says. Therefore, why 
should he quarrel with that? 

~ ry  Kripalani: 
quarrelling with you: 

I am not 

Shri Morarji Desai: You are look-
ing like that. 

Acharya Kripalani: He sees my 
face, and I see his face. 

Shri D. C. Sharma: We could not 
follow what Acharya Kripalani said. 

Shri Morarji Desai: If the number 
of passengers in the railways has 
increased, and so considerably, they 
are not all from the upper classes. 
The upper classes were travelling as 
much as they could; it is all the other 
people who are doing so. Who are 
taking to the cycles now? They are 
also all the other people. Then, who 
is eating all the sugar that is pro-
duced? Who is cOIllSuming more 
cloth now? The cloth that was to be 
consumed by the richer classes is 
there; they did consume it; it is the 
other people who are consuming it 
now. And if it is the thesis that the 
rich have remained richer, that iIS, 
their number is not increasing at all, 
then, where is the question of their 
consuming more? They were con-
suming as much as they could, and 
if they tried to consume more, they 
would be dead, and they would not 
be remaining alive. Therefore, it is 
no good saying that they are consum-
ing more. It is the other people who 
are consuming more. But I am 
prepared to say very frankly that 
the benefi·ts have not reached every 
person. If that is said, I admit. And 
it cannot reach within ten years by 
anY' human ingenuity. It only can 
happen as it happens elsewhere. My 
hon. friend opposite quoted some 
figures and said that in the socialist 
countries, especially in Russia, prices 
never increased. The prices were 
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sky high from the very beginning. So, 
how were they to increlll3e? These 
are the figures.-given ..... . 

Shri S. A. Dange (Bombay City-
Central): I said that since planning 
started, the prices never went up 
like this. In the Soviet Union, 
planning started in 192a. Shri Asoka 
Mehta quoted figures prior to 1928. 

Shri Morai'ji Desai: But the prices 
were so high that they could not go 
high afterwards. That 45 my thesis. 
Even I went there last time, at the 
end of June or the beginning of July, 
a tomato was sold at four roubles, 
and mind you, one tomato; and one 
cucumber of the size which I am 
showing was selling at three roubles. 

Shri S. A. Dange: The sweeper's 
salary ~, 600 roubles. 

S;lri Morarji Desai: But with 600 
roubles, he does not get as much -as 
the man getting Rs. 100 here gets. 
That is the position. That was what 
I saw. 

And when he talks of profiteering, 
let him remember that the shoes which 
are purchased here for Rs. 25 "are 
sold there for Rs. 100. So, what'is 
the use of taxes? Why have any 
taxes? It is not necessary to have 
any taxes? These are all added on 
to the price;. Therefore, there is 
no necessity for any tax. Where is 
the question of tax? 

The difference in income there is 
fifty times. The lowest income is 400 
or 500 roubles, and the highest is 
25,000 roubles per man-tho Therefore, 
the difference IS fifty times, and it is 
not less than fifty times. That is not 
the case here. So, what is the use of 
saying all that? And there is no in_ 
come-tax; even thc income·tax which 
is there is sought to be n:moved, .00 
that those who have 25,000 roubles ~ 

jnCI)me will have nnthing to pay from 
their income at all that is all that can 
be done, and that is all that my hon. 
friend can go and tell the people. That 
is the great line that my hon. friends 
take. Let them go to the people and 
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tell them, and I shall also tell them 
what I can say, and. let the people 
judge. I have no quarrel with that. 

Therefore, when it is said that this 
benefit has not reached the poorer 
people, it is all wrong; it is blinkin& 
one's eyes at facts. That is all that I 
have got to say. It has reached, and 
it is reaching, but I am prepared to 
say that it has not reached as much 
as it should reach; it has not reached 
in the proportion in which it ought 
to reach. I want them to be still 
better and better and betler. The 
consumption which is there should go 
higher and higher and higher, and I 
want every person, even the lowest 
person to reach this level. Till then, 
we have not become a welfare State, 
that is, until that happens, but we are 
trying to become a welfare State. 

When a child is born, you do not 
expect that child to behave like an 
adult, and yet, anybody who tries to 
make the child behave as an adult only 
kills the child. Well, that is perhaps 
the purpose of my hon. friends oppo-
site. But I do not want to be in that 
category and get killed. I do not 
want to be like that. I want to pro. 
gress in a proper manner, so that one 
could become a healthy adult. And 
that is what this country is out to do. 
And I have no doubt that this coun-
try will do that and will achieve that 
in course of time, and that time 
also is not going to be as much 
as it took elsewhere. After forty 
years, even in that country, the stand· 
dard has' not been reached, which is 
comparable with the standard that is 
obtaining in Europe today. And the 
position from which Russia started in 
1918 was higher than the position in 
which we started in this country. 
They were producing five million tons 
of steel even in 1915-16 or 1916_117. 
Therefore, they had far more indus-
trial material at that time than we 
have had, and if that has to be com· 
p3red now, h::re, we have made faster 
progress than they have made even 
in those countries. Let it not be said 
that we have not done so. 

In regard to the question of prices 
and of inflation, prices have moved 
to some extent, which I have not 
denied; but, as I said, prices do 
move. They are bound to move to 
a certain extent. It is a healthy sign. 
If we keep the prices at what they 
were in 1800, then we may think that 
we shall go ahead, but that will not 
happen; that cannot happen. That is 
not a natural law at all. But the prices 
must not increase beyond a stage 
which will hit the people. That is all 
that one has to see, and that is what 
We are trying to do. 

Here, what happens is this. My 
hon. friends say that the prices must 
not increase. But, when it comes to 
agricultural prices, they say, increase 
the prices. That is what they say 
when they go to the villages, but 
when they come here, they say that 
the prices arc high and they should 
be brought down. How are these two 
things to be achieved? I do not know. 
When they go there, they say, ask for 
more. Now, take sugar. When it is 
said that the sugar prices are not com-
parable with the world prices, and we 
are not able to export, why do you not 
look at the price!;? But, immediately, 
my hon. friend there will make a 
satyagraha in order to increaSe the 
sugarcane prices. That is what he 
wants. 

Shri Braj Raj Singh: On a point of 
personal explanation. It has never 
been said on our side or by my party 
that the sugarcane prices sr.ould be 
increased in a manner in which they 
will infiate the price of the sugar. But 
the profits of the millowners are so 
high that the prices become so high 
for the consumer. 

Shri Morarji Desai: If my hon. 
friend agrees, we shall bring down the 
price of sugar, and let him agree to 
bringing down the price of sugarcane. 
Has he the courage to do so? He does 
not have the courage to do so. 

Shri Braj Raj Singh: Why do you 
not do so? But then, there would be 
the necessity for sugar control also. 
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Shri Morarji Desai: The sugarcane 
producers should have better money 
by producing more per acre than what 
tliey are doing. But there is no incen-
tive today for producing more, be-
cause more and more prices are to be 
paid for the same amount of sugar-
cane. That is how they want to please 
thc agriculturists. That way, the agri-
culturist cannot be pleased. If that 
is how they are going to be pleased, 
then, one must bid good.bye to all 
progress. That is not the way that 
things should be done. 

The agriculturists' conditions have 
got to be bettered. They are better 
today, and those who have proper 
holdings of land are in a very good 
condition today. There is no doubt 
about it. As for the others also, we 
want to see that they also improve; by 
giving them side.industries, such as 
cottage industries and things like that, 
we want to do that. That is why we 
also try to have land reforms. But if 
land reforms also, in a country like 
this, are achieved within ten years, I 
think it is no mean achievement; we 
shall be finishing our land refonns in 
a year or two at the most. I do not 
think it can be called a light achiev-
ment at all. Zamindari was removed 
with a stroke of the pen, and I do 
not think it has been done anywhere 
else without bloodshed; here, it has 
been done without blood-shed by 
means of the democratic process. 
That is how we try to achieve things. 
That is how we want to do things. 
But, what do my hon. friends say? 
They say, the prices are increasing, 
therefore the cost of living increases, 
therefore' go and increase the salaries 
of all pe'op c. When the salaries of 
all the people are increased, then, 
they say that the prices are increas-
ing, and, therefore, again increase 
the salaries of people. How is there 
going to be any saving? Then, again, 
they say that there is no saving. How 
is that to be done? 

Again, when I say about some tax 
that if there is some increase in some 
of the articles which are not bare 
necessities they can do with less, that 

is also being criticised here. Well, 
there is not even a sense of humour 
shown. I did not mean it in that 
sense that they must do without all 
those things, but when they say cer. 
tain things lightly, certainly, I can also 
reply lightly. But I did not know that 
the standards were different for judg-
ing the two things. Now I know. 
Therefore, I will not speak very 
lightly about these things. That is all 
I can say. 

But the intention is not that the 
people must not USe these  things at 
all. We do not want people not to 
USe theSe things. We want people to 
use these things. We want people to 
use them and also to pay for them 
and also to contribute to the produc-
tion of more and more thIngs so that 
they enjoy them better. That is why 
we are trying also to tax some of the 
articles that We are taxing. I will 
come to that later. 

'I'hen it was said that as regards the 
companies that are being formed in 
the private sector, there are only a 
few companies who are getting more 
and more and, therefore, there is 
monopoly capital. We ought to con-
sider the conditions in which we are 
living. We want to increase our in. 
dustries as fast as we can. The Gov. 
ernment has taken upon itself the 
development of major industries, basic 
industries, which require large capi-
tal which Government is investing. 
Bu't there are various other industries 
which also must be developed, which 
are being developed by the private 
sector. There too there are indus-
tries which require a crore of capital 
or two crores of rupees capital, with. 
out which it cannot be done. How 
can anybody and everybody do it? If 
there are some people who can do it, 
they are certainly enabled to do it. 
But we try to see that others also get 
the advantage. We are, therefore, 
bringing in more entrepreneurs 
in this field by the method of giving 
licences to those who are new in the 
field in preference to those who are 
older in the field, if new men are 
available. But if new men r~ not 
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available, what has one to do? Then 
one has to see that the other man 
gets in. But there too we are trying 
to see that it is broad-based. We are 
not allowing one company now to 
take in the manufacture of an article 
which is not related to the one 
it is already manufacturing. We ask 
them to form another company 
where other people become share-
holders and ther~ is.t b:'oad-based 
ownership. That is how we are 
trying to disperse it. We are remov-
ing the managing agency system. 
Therefore, the shareholding also is 
getting more and more distributed. 
Even if one person manages several 
companies, it does not mean that he 
owns them. When managing agency 
goes-it has gone in several respects-
and new companies are not given 
managing agencies as far as possible, 
we are able to see that it is dispersed. 
It is not a pyramid but it is a plateu 
that we are building. It is a plateu 
which is coming into existence today. 
Therefore, it is wrong to argue in this 
maner when it is said that this is what 
is happening. If we do not want to 
advance fast enough, we can certain-
ly say, 'choke up everybody'. There 
we will remain. It will be a static 
, 'i • "ition that we will achieve. That 
WI.: not be socialism at all. 

Then it was said that we are build-
ing up and going ahead, but are not 
fully utilising all that we are build-
ing up, whether it be in industry or 
machines or irrigation or power. So 
far as power is concerned, we are uti-
lising it fully. Power is getting shor. 
tel' and shorter and it will continue 
to remain so in the future too. In the 
matter of irrigation, it is true that 
all the irrigation that has been pro. 
vided is not fully utilised. But there 
too we have got to provide means to 
people to see that that is done. If 
efficiency is not there throughout, if 
amongst the villagers also there is 
inertia, which inertia has to be re-
moved, it is not their fault. I am not 
one of those who will find fault with 
them. The fault will be with them if 
they do not now get up and do things. 

But they are coming up, not that they 
are not coming up. 

In this context, I should like to 
mention the community development 
projects. They are also being criticis-
ed severely. The community deve-
lopment projects have done a great 
deal of good. They have enthused 
the villages; they have awakened the 
villagers and they are now trying to 
do things. The Community Project 
Administration also is now striking a 
new line there with more production. 
The first base was made and that base 
is now strengthened, and people are 
now coming and have more and more 
agricultural production and more and 
more industry too. Therefore, from 
that point 'Of view also, this is doing 
some good. 

There was perhaps a little static 
time in that Administration, but it was 
unavoidable in the conditions in whiCh 
we were. 

Shri D. C. Sharma: Leave it alone. 
Shri Morarji Desai: Why should 

anything be left alone? Let it be 
thrashed out. I do not mind. I do 
not want anything which does not 
bear scrutiny. If there is any fault 
disclosed, we are out to correct it. We 
do not want to hide it. We do not 
want to do that. We do not want to 
be ostriches. 

Shri D. C. Sharma: All right. 
Shri Morarji Desai: As regards in-

dustries, we are building up industries 
and providing more and more capa-
cities in order that they can expand. 
But everything cannot be utilised im-
mediately. 

Then there is some allergy in labour 
not to go into third shift. That is 
what they say. If they do not go into 
third shift, we cannot force them to 
do it immediately; we try to persuade 
them. But that is also something 
which comes in the way of utilising 
full capacity. There are various things 
like that. We have got shortage of 
raw materials, we have got shortage 
of foreign exchange. They also come 
in the way of utilising the full capa-
city everywhere. But there too we 
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are making progress, and I am quite 
sure that in course of time, we will be 
utilising it very fully. 

Shri T. B. Vittal Rao (Khammam); 
Could he name the industries where 
labour has refused to work third 
shift? 

Shri Morarji Desai: Let him a.sk me 
afterwards; I will tell him. 

Shri Tanramani: It is such a sweep-
ing statement. 

Shri Morarji Desai: It was also 
said that the expenditure on build-
ings was much more than on indus-
tries-or something like that. That 
was what was said by my hon. friend, 
Shri S. A. Dange. But he has not 
properly scrutinised things as he 
should have done. I thought that he 
was a very thorough person, but I find 
that I am disillusioned in that. The 
figures shown in Account No. 3 under 
'Building and Construction' include 
construction of roads, .. high-ways, 
construction jobs for railways, hous-
ing, construction of ports, harbour.s, 
schools, hospitals, residential and 
administrative buildings etc. It is not 
merely houses that are included in 
that. In fact, administrative build-
dings absorb only a small proportion 
of the total. The figures of machinery 
and equipment in Account No. 3 
pertain mainly to railways and P. and 
T. Investments in machinery and 
t!quipment by non-departmental gov-
vernment undertakings like Hindustan 
Steel etc. do not figure here. Such in-
vestments are made out of budgetary 
resources transferred by the Central 
Government to these undertakings by 
way of investment in shares, loans and 
grants for capital formation shown in 
Accounts 3 and 4. The total provision 
for assistance to non.departmental 
commercial underQikings for this pur. 
pose amounts to Rs. 209 crores for 
1961-62, the bulk of which would go 
to finance investment in machinery 
and equipment. Part of the financial 
assistance given to State Governments 
and local authorities is also for finan': 
clng their investment in machinery 

Discussion 
and equipment. If these are added to 
the provision for machiner:r and 
equipment shown in Account 3, the 
total provision will be much more 
than for building and construction. 
This is how the figures ought to be 
read. 

Even in this, we are effecting as 
much economy as possible. A special 
committee was set up and that com-
mittee has shown certain improve-
ments in the matter of buildings which 
are being carried out. Costs are saved 
and that is being done from time to 
time. If there are any suggestions in 
this matter from any hon. Member or 
their friends, they are welcome, and 
they will be accepted with grateful-
ness, but merely saying that the costs 
are increasing will not do. 

It is asked: why have big buildings? 
Take, for example, Delhi where we 
are s{tting. There are hutments in 
several places which are 20 years 
old-more than that. The amount re. 
quired for repairs every year is more 
than any permanent building will re. 
quire. We pay far more in repairs 
than if we make pucca buildings. 
Lands here are very costly. U we 
build vertically and not hozizontally 
and if we have permanent pucca 
buildings, that means some saving in 
cost. It does not mean more cost at 
all. That is how we are trying to do 
it. Therefore, it is not a luxury to 
have these big buildings which we 
are trying to have. 

Even in these big buildings that are 
being put uP. we are trying to remove 
ornamentation as far as possible. But 
we must not make them drab. We 
have got to see that they look well. 
At any rate anybod.y seeing them 
should not get a shock. but should 
have a pleasant reaction. That has 
got to be done. These things have 
got to be seen to. 

15 Ius. 

Then a question was raised about 
defence expenditure, and some policy 



General MARCH 17, 1961 Budget-General 
Discussion 

[Shri Morarji Desai] 

also relating to defence. In the matter 
of defence expenditure, it was said 
that it was short. Well, let it not be 
thought that we are not trying to 
spend on defence as much as we have 
or. We are very vigilant in this 
matter. We are spending from time 
to time as much as is necessary for 
our defence on our borders, and at 
any time when more expenditure is 
necessary, we will make it. What is 
shown in the Budget today is just 
what is required just now, but we are 
constantly trying to revise our esti-
mates, and for whatever is required 
later on, we will be coming to this 
House with a supplementary Budget. 
That is how we want to do it, and 
that is how we are showing it. It is 
also prudent not to show everything 
that you want to do immediately, so 
that the other people are not put wise. 
But here we seem to think that it is 
better to put everybody wise except 
ourselves. 

In the matter of defence, it was said 
that demoralisation had come in 
because of some promotions or, as it 
is called. some supersessions. It is 
this sort of attack which is more res-
ponsible for demoralisation than any-
thing else. The army is a very sensi-
tive organisation, and if that sensi-
tive organisation is to be treated in 
the manner in which it is treated it 
will be a calamity for us. There ~re 
bound to be promotions, there are 
bound to be supersessions. If it is 
argued that every senior person should 
be promoted to the higher post, we 
will come to grief. Either in the army 
or anywhere, people who are strong 
enough, people who are capable 
enough ought to go ahead. Nobody 
has given mf' a brief. This is what 
this Government believes in, and 
because there is some prejudice some-
where, we should not try to do some-
thing which will hurt the army. That 
is my concern. 

Shrl Rajendra Singh: 
telling the truth? 

Not even 

Shri Morarji Desai: I do not know 
whether my hon. friend will bear to 
hear the truth which I would like to 
tell him. but I am wiser in this matteI, 
therefore I will not. Let him also 
take a lesson from it, and not say the 
truth every time. One's father is. 
one's mother's husband. That is truth, 
but one does not tell the mother: here 
is your husband coming; nor do yOUi 
tell your father: you are my mother's' 
husband. Nobody  says like that. 
This is also truth, but we do not talk 
like that. All truth does not require 
to be told. Truth also means intel-
ligence, truth does not mean stupidity, 
and truth also has to be given at 
times. Taking the name of truth is' 
what my hon. friend always sticks to~ 
that is what he wants to fling at me.-
Therefore, let there be a greater con-
sideration in the interests of the 
country in this matter. 

There is the consultative committee. 
One can get information from there,. 
from the Defence Minister, from the' 
Prime Minister if you do not want to> 
ask the Defence Minister. All these 
things are open. They can be talked 
about. If otherwise we go on creat-
ing a sense in the army officers that 
Members of Parliament will take up 
the causes of individuals and will go· 
on making an atmosphere, we will be 
creating more fissiparous tendencies: 
in the army than otherwise. 

Some HOD.' Members: Hear, hear. 

ShriMorarji Desai: This is what I' 
have to say with great humility. It 
is not that I am trying to defend my 
colleague. It is my duty to defend· 
my colleague, but that is not the idea 
it~ which I am saying this. I do not 
mind if either my colleague goes, or 
I go; if indivi\iual members go, that 
will not be. a calamity to the country, 
but if the army is bandied about in 
the manner in which it is done, it will 
be a great ~ity for the country. 
It is therefore that I am pleading 
with great humility that this question 
ought to be treated with more care 
and caution. 
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The last point that I should refer 
would be the question of national inte-
gation and unity. It was referred to by 
Acharya Kripalani and by some other 
hen. Members too. He said that 
moral standards were going down. I 
do not know whether they are going 
down, I do know that they were very 
low. I do not know that unity is 
broken, I know that there was no 
unity in this country. We are build-
ing up unity. Mahatma Gandhi built 
up unity to some extent by appeal to 
people's souls and by a great appeal, 
the appeal of  freedom, which is an 
obvious appeal, and which certainly 
binds people. We become free, the 
appeal disappeared. Mahatma Gandhi 
also disappeared, and he di~ e red 

also for our own faults. We have 
now to build up unity. Will we build 
up unity by always beating our breasts 
and running down each other? We 
will build up unity only if we do not 
cast stones at each other. We will 
build up unity only if we are going 
to have more sympathy with each 
other, and if we do not publicly 
expose our country to criticism from 
abroad that we are quarrelling among 
ourselves. We have got to consider 
these things more quietly, with greater 
wisdom and with greater caution. 
There have been castes, but the castes 
are crumbling. I see good signs in 
what is coming ahead. There are bad 
signs too. I do not say there are no 
bad signs, but there are ample good 
signs. 

Take the question of the reorganisa-
tion of this country, the reorganisa-
tion of States. It did create a lot of 
trouble for us-not that it did not 
create--but even after the trouble 
that was created, the country has been 
reorganised into States and we are 
living peacefully. In the world no 
other country has been able to do 'this. 
That is again the vitality which this 
country has shown. Why do we not 
take account of these facts? We are 
also slowly breaking down the 
barriers of caste and creed. There is 
more and more cohesion coming. 
Caste is disappearing. My Harijan 

Dillcussion 

friends are complaining that sufficient. 
has not been done. I do not want to· 
argue with them that sufficient is· 
being done, but we are trying to do' 
as much as we can, and in this coun-
try, as in no other country, a 2,000' 
year-old evil has been fought, and 
fought more successfully than any--
where else. There are some things. 
remaining which we want to remove,_ 
and I have no doubt that we will 
remove them in a much shorter period 
than people imagine, because it is· 
only the last bastion which takes the 
longer time, it is the last purification 
that takes the longer time. There-
fore, we are trying to do that. But 
if we do not try to do that, and if we 
only try to find fault with each other,. 
we will take a longer time, we will 
be hurting ourselves. It is therefore 
I am saying that if national integra-
tion has to be made, it can be made 
only by our trying to have sympathy 
with each other, by taking note ot 
our faults which have come to us as 
a legacy, but not by manufacturing 
more and more terms of dift'erence' 
amongst ourselves, or by widening 
these rifts. 

I read in the Panchatantra a story 
of a monkey and other monkeys and 
it was called, CfiTmim <fFf{:. 

There was another story in which 
monkey had a wound and the other 
monkeys came and began to see the 
wound and open it up, and the monkey 
was dead. That is all that happened. 
If that is what we do, then we will' 
be nowhere. Nobody does it delibe-
rately. 

Acharya Kripalani: Mr. Speaker, I 
quoted from the Prime Minister him-
self. Was it exposing us to foreign 
ridicule when he said that if we went 
on like this, all our plans would be 
destroyed? 

Shri Morarji Desai: 
what I am saying too. 

And that is 

Acharya Kripalani: Then, what are 
you talking about? I wanted you to 
have some self-analysis and see where 
the country was going. If you are not 
going to heed, I am very sorry. 
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Shri Morarji Desai: I am not saying 
that I am not heeding. I am saying 
I am heeding. 

Acharya Kripalani: This is not the 
'way to treat a serious subject, in this 
.light manner. 

Shri Tyagi: Why light? 

Shri Morarji Desai: It is not I who 
'am treating it lightly. It is my hon. 
friend who has no patience with me. 
'That is all that I would say. 

Mr. Speaker: One can always say 
to some extent it is proper criticism, 
beyond that it is accusation. There-
-fore, the hon. Finance Minister is 
entitled to say that up to a particular 
point, with a view to rectifying, criti-
cism is welcome; beyond that, it is 
'Only exposurc and destruction. There 
·can be differences of opinion. 

Acharya Kripalani: I have accused 
nobody. I only pointed out what the 
Prime Minister has himself pointed 

-out. 

Mr. Speaker: Why does he take it 
personally in the Opposition there? 

Shri Morarji Desai: I have not 
criticised my hon. friend in what I 
have said. I have not criticised him. 
I do not know why he has taken it 
upon himself. That has been farthest 
from my imagination. 

Mr. Speaker: I have called as many 
'as sixteen Leaders of the Opposition 
-Groups and others. Acharya Kripalani 
is only one. The hon. ,Finance Minis-
ter is answering all of them collec-
tively. Why should he think that this 
reply is only to him. 

Acharya Kripalani: This point was 
raised by me. 

Shri Morarjl Desai: I am not making 
a counter-reply to my han. friend. 

Acharya Kripalanl: That is all right. 

Shrl Morarji Desai: I am only try-
ing to plead with this House. I went 
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a little further than him. I said we 
are disunited in this country and we 
want to be united. I am only trying 
to say that there is no other way of 
doing it. I am submitting these for 
his consideration. I am not trying to 
counter him at all. Why does he think 
that I am countering him? I am also 
trying to point out that the method 
by which we are trying to achieve 
it is not going to achieve it, if we 
are not taking heed of certain things. 
That is all that I am doing. Am I 
not entitled to bring them to his con-
sideration? But then he thinks that 
I am trying to say something against 
him. How can I say? He has spent. 
far more years in public service than 
I have done. I am not a person to 
challenge his motives. I am not a 
person to challenge his wisdom. I do 
not do that. But even when I do not 
challenge his wisdom, I may claim 
more wisdom in some matters than 
he. He can claim far more wisdom 
than I in many things but in one 
matter I may claim a little more 
wisdom. If a disciple is cleverer than 
the Guru, I think it is a tribute to 
the guru rather than annoyance to 
him. I do not know why he should 
be in doubt about it. That is all that 
I have got to plead with him. 

Mr. Speaker: I am looking at the 
clock. 

Shri MorarJi Desai: That is what I 
am also doing, Sir. But what can I 
do? I want to refer to what the hon. 
Member from Madras who belongs to 
the Dravida Kazhagam Party .... 

An Hon. Member: Dravida Munne-
tra Kazhagam. 

Mr. Speaker: The. hon. Minister 
may say DMK Party. 

Shrl Morarji Desai: I am sorry, Sir; 
if I am not able to pronounce it, it is 
my stupidity; that is all that I would 
say. 

Shrl Tanpmani: You must know 
the correct name of the Party ...• 
(Interruptions. ) 
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Shri Morarji Desai: He said that I 
had a bias against the South. I do 
not know from whence he brought it. 
But he has a bias completely against 
everybody else, except himself and 
his party. Therefore, he sees bias 
everywhere. He and his Party con-
demn everybody; it says that they 
want to get out. Are they pleading 
for unity? They want to break up 
the country .... (Interruptions). 

Shri Sampath (Namakkal); It is 
you who are imposing Hindi to break 
it soon. 

Shri Morarji Desai: When there was 
the Independence movement, they 
wC'l"e up against it; they were with 
the British Government; they wel-
comed the Simon Commission and they 
even pleaded with it. 

Shri Sampath: On a point of per-
sonal explanation, Sir. Our Party 
was started only in 1949, that is, after 
independence. 

Shri Palaniyandy: That is their 
tradition. They invited the Simon 
Commission when we were opposed 
to it. ... (Interruptions). 

Shri Sampath: That was the Justice 
Party; its leaders are in the Congress 
now. 

Shri Morarji Desai: I have abso-
lutely no bias against the South. I 
do not belong to any particular part; 
I belong to the whole of India but 
he wants to belong to Tamil Nad only. 

Mr. Speaker: The hon. Minister 
also comes from the South of 
Vindhyas. 

Shri Morarji Desai: I do not come 
from the north at all. I do have 
great respect for the south, as I have 
great respect for the east and as I 
have great respect for the west. We 
are trying to have equal development 
everywhere. We can develop all 
regions if we work together and do 
not try to run down each other. 
Therefore, let it not be said that I 
have any bias against the south or 
against anybody. Let him forget his 
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bias against all the others. That is 
all the appeal that I can make to him 
at the end. 

Shri Tyagi: What about the taxes? 

Shri Morarji Desai: I thought of 
speaking on them at the time of the 
Finance Bill. 

Shri Rajendra Singh: What about 
the Budget being discussed in this 
House first? 

Shri Morarji Desai: That is not my 
function. 

The taxes on the items such as 
supari. kerosene, tobacco etc. were 
discussed. I explained them in the 
other House and that was also there 
before the hon. Members here. As 
regards supari, there is no question 
of dOing anything as I said, because 
it is only the imported material that 
is taxed. The local material is not 
taxed at all. We are trying now to 
see that those people who import do 
not raise the price by telling them 
that they will not get the import 
licence in future. We will do that. 
In future we will see that only those 
people get import licences who do 
not increase the prices but keep the 
prices properly. We are also trying 
to find out ways and methods whereby 
we may in future see that the prices 
do not increase, after the Budget, in 
the manner they do now. But it is 
a very difficult proposition. There is 
one remedy as was pointed out-the 
Preventive Detention Act-if the han. 
Members empower the Government to 
apply it. Let them provide the Gov-
ernment with such powers. But even 
then, it may become a difficult matter. 
Some of the traders will see that they 
will have no material. It is not such 
a simple matter as it appears to be. 
I am seriously trying to find out what 
we can do to see that after the Budget 
is announced, things do not take a 
spurt in prices as it happens, though 
I have always found that after a 
month or so things come down again 
and stabilise. That is what happens. 

I have considered the dimculties of 
the different classes of people pointed 
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[Shri Morarji Desai] 
out in the debates in the two Houses 
and have also met a large number of 
deputations who had any difficulties to 
explain. After taking all these into 
account, I propose to reduce the effec-
tive incidence of the increase in the 
excise on kerosene by 50 per cent. 
Steps are also being taken to see that 
all kerosene which falls in the cate-
gory of inferior kerosene is quickly 
released from bond, so that it can be 
made available in different parts of 
the country. As there is no increase 
in the duty on this type of 
kerosene there will be no increase 
in its price. Some of the kerosene 
produced by the Assam Oil Company 
also falls in this category and has 
been moving freely. Steps are also 
being taken to increase the import of 
inferior kerosene, so that it may be 
available in adequate quantities 
throughout the country. Import of 
inferior kerosene in the place of sup-
erior kerosene will reduce the expen-
diture on foreign exchange. Kerosene 
which is now-a-days classed as inferior 
has not a very high carbon content and 
in actual use it will not make any 
marked difference, 

I am also taking steps to reduce by 
50 per cent the incidence of compound-
ed levy on units of 3 or 4 power looms, 
which will be paying the excise on 
cotton cloth for the first time. Simi-
Jarly, steps are being taken to intro-
duce tax on the slab basis for small 
units of power-looms so as to avoid 
a sharp increase in the burden of duty 
at the stage. of transition. 

There have been several suggestions 
to exempt yarns of counts 1 to 10 so 
as to benefit coarse cloth as well as 
cotton carpets woven on hand-loom 
which I propose to accept. I have also 
considered the caSe of woollen carpets. 
A very large part of such carpets is 
exported and steps will be taken to see 
that they get full drawback of the 
duty on wool. On the other hand, it is 
not possible to give complete exemp-
tion to wool purchased by manufac-
turers of such carpets in order to 

avoid diversion of such wool for manu-
facture of cloth. 

In order to ensure that when a small 
family works on its own without any 
USe of power or assistance of hired 
labour, it is not put to hardship, steps 
have been taken to exempt their pro-
duction from duty and this policy will 
be continued. Similarly, in order to 
reduce adm ni ;tr:ttive inconvenience 
for small manufacturers, I am consi-
dering what steps can be taken to re-
cover excise duty from them on the 
basis of their own accounts open to 
periodical inspection instead of by 
posting excise officers at their place of 
manufacture. In this connection, it 
will, however, be necessary to ensure 
that proper and correct accounts are 
regularly kept and there is no evasion. 

I have also considered the case of 
producers of inferior coffee which has 
no export market. If suitable mea" 
sures can be devised to distinguish 
such coffee and to avoid evasion, I 
will be prepared to consider partial 
exemption of such coffee from the pre-
sent increase of duty. 

In the course of my discussions with 
the trade I have clarified that in the 
caSe of plastics and glass and glass-
ware, the duty will be at one stage 
only, that is, at the stage of powder, 
granule or flake in the case of plastics 
and at the first stage such as sheet and 
tubes in the case of glass. Other items 
made out of duty paid plastic powder 
or glass sheet or glass tube will not 
be liable to duty. It is, however, 
necessary to retain other categories in 
the tax schedule so as to ensure that 
imported goods falling in those cate-
gories bear the countervailing duty. 

There have been a number of com .. 
plaints-that is what I said about 
betelnuts. 

As I haVe said often in this House, 
Sir, it is always the attempt of this 
Government to See that cottage indus-
tries are properly protected, and 
wherever we flnd that they are hurt 
We will try to take steps throughout 
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the year to see that they are protected. 
That is all, Sir, that I can say in the 
matter of taxes. 

Shri Tyagi: 
tobacco? 

What about hooka 

Shri Morarji Desai: In the matter 
of ·hooka tobacco it does n{)t mean 
much expenditure at all, and there is 
no question of reducing the duty. (In-
terruption) . 

Some Hon. Members rose-

Mr. Speaker: Order, order. The rest 
of the Finance Bill. Will the hon. 
Minister say for how long he wants 
this Vote on Account? 

Shri Morarji Desai: Only for one 
month. 

Mr. Speaker: The question ~s  

"That the respective sums not 
exceeding the amounts shown in 
the third column of the order 
paper, be granted to the President, 
on account, for or towards defray-
ing the charges during the year 
ending on the 31st day of March, 
1962, in respect of the heads of 
demands entered in the second 
o~u n thereof against Demands 
Nos. 1 to 141." 

The motion was adopted. 

[The motions for Demands fOT 

Grants on Account which were adopt-
ed by the Lok Sabha are reproduced 
below-Ed.] 

15.22 hrs. 

DEMANDS FOR GRANTS ON 
ACCOUNT 1961-82 

DEMAND No. I-MINISTRY OF COM-
MERCE AND INDUSTRY 

"That a sum not exceeding 
Rs. 6,44,000 be granted to the 
President, on account, for or 
towards defraying the charges 
during the year ending on the 31st 
day of March, 1962 in respect of 
Ministry of Commerce and Indus-
try." 

DEMAND No. 2-INDUSTIUES 

"That a sum not exceeding 
Rs. 1,64,55,000 be granted to the 
President, on account, for or 
towards defraying the charges 
during the year ending on the 31st 
day of March, 1962 in respect of 
Industries." 

DEMAND NO.3-SALT 

"That a sum not exceeding 
Rs. 4,47,000 be granted to the 
President, on account, for or 
towards defraying the charges 
during the year ending on the 31st 
day of March, 1962 in respect of 
Salt." 

DEMAND No. 4-COMMERCIAL INTELLI-
GENCE AND STATISTICS 

"That a sum not exceeding 
Rs. 7,77,000 be granted to the 
President, on account, for or 
towards defraying the charges 
during the year ending on the 31st 
day of March, 1962 in respect of 
Commercial IntelligenCe and Sta-
tistics." 

DEMAND No.5-MISCELLANEOUS DE-
PARTMENT AND EXPENDITURE UNDER 
THE MINISTRY OF COMMERCE AND 
INDUSTRY 

"That a sum not exceeding 
Rs. 19,66,000 be granted to the 
President, on account, for or 
towards defraying the charges 
during the year ending on the 31st 
day of March, 1962 in respect of 
Miscellaneous Department and 
Expenditure under the Ministry-
of Commerce and Industry." 

DEMAND NO.6-MINISTRY OF COMMU-
NITY DEVELOPMENT AND CO-OPERATION 

"That a sum not exceeding 
Rs. 2,55,000 be granted to the 
President, on account, for or 
towards defraying the charges 
during the year ending on the 31st 
day of March, 1962 in respect of 
Ministry of o~ unity Develop-
ment and Co-operation." 




